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. .ceived from the Khalasi and Lift Opera-
tors of the Administration for raising of 
:their pay scales equating them wil:h their 
countr-parts in Punjab. 

(b) to (d) Do not arise. 

'Propo als for setting up of industl'ies in 
Gujarat . 

2818. SH;RI UITAMBHAI H. PATEL: 
·Will the Minister 01 INDUSTR¥ be-

, .pleased to state: 

(a) whether Government have received 
\'ariou · propo als from Gujarat Govern-
ment, indu trialis~s, private and public 
sector. during 1 February, 80 to 31 
January, 1981 for setting up various smal1. 
middle and large scale industries in various 
.parts of Gujarat including Bulsar distriCl~ 
and other backward and Adivasis areas.; 

(b) if so, the details' of proposals; 

(c) the action taken on each proposal; 

(d) the out-come thereof; 

(e) how many of the above propo~als 
have been accepted, rejected and are under 
consideration; and 

. (f) what facilities and incentives aft 
being given to indusries at presen'! and ~"e 
titep being 'taken for their enlargement? 

Aoofication received from 

/ 

State Gov.ernm nt Undertakinps 

Central Government Undertakings 

MRTP Compani s 

Non-MRTP Umts 

Grand total . 

THE MINIST R 0 INDUSTRY 
(SHRI NARAYAN DATI TIWARI): 
(a) to (e) . During the period from 
1-2-1980 to 31-1-1981, 252 industrial 
licence applica'~ions were received from 
various Gujarat State Government - and 
Central Government Undertakings, MRTP 
companies and others for setting up of 
induS'.ries in the State of Gujarat. The 
Sector-wise break-up of· the e appIication 
and their disposal position is given in the' 
Statement enclosed. 

(f) The following special facilities 8l'e 
provided by t:he Central Government for 
development of indu tries in the bac ward 
areas: 

(i) ConcessionaI refinance scheme of 
Industri&l Development Bank of India. 

(iiJ) Central Investment Subsidy . 

( iii) Income Tax relief. 

(iv) Consultancy for Technical Ser-
vices. 

(v) Interest Subsidy. 

(vi) Special facilities for import of 
raw materia1. 

(vii) Supply of Machinery on con-
cessional terms by the National Small 
Industries Corporation. ' 

(viii) Transport Subs'dy, etC. 

StateIDent 

T tal No. No. of 
of applica- appLica 
tions tions 
receiv. d approved 

4 

34 

191 

7 

3 

16 

95 

121 

No. of 
- applica-

tions 
r j cted 
or th}'-
wis di-
po ed of. 

9 

101 

12 7 

N . of 
applica .. 
tion 
p~ ntly 
pending 

I 
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